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No.149

DETENTION AND RELEASE OF MEMBER

The following commufiication dated 20.1.1995 addressed
to the Hon'ble Speaker, Delhi Legislative Assembly, from the
Dy. Commissioner of Police, North West District, Delhi, was
received on 23rd January, 1995

"This is to bring to your kind notice that

Shri Jai Bhagwan, MLA who was involved in

case F.J.R. N0.1040 dated 14.12.94 under
section 186/332/341/353/34 1PC P.S. Mangolpuri,
Delhi has been arrested in this case by SHO,
Mangelpuri at 7.45 P.M. on 20.1.95 and released
on bail then and there."
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